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:Boo¥I'sa
TelANGAHA.

TELANGANA POLLUTION CONTROL BOARD
REGIONAL OFFICE, RAMAGUNDAM .

Quarter No. Special C-3, NTPC - TTS, Near Zilla Parlshad High School
Jyotinagar. 505 215, Peddapalli District . .

. PhOne:08728-272597
Email: ee-rgm-tspcb@telangana.gov.in

Date:26.07.2025Notice No.KNR-588lPCB/RO-RGM/2U25- 5V5
NOTICE

.

.

;

;

Sub I TGPCB - RO - RGM - O.A. No. 92 of 2024 (SZ) [Earlier, OA No. 774 of
2023 (PB)] is registered sun-motu before the Hon'ble NGT, based on a
letter petition .received from Mr.Sudhagoni Vishnu, R/o.UIlampaIly (V),
Chigurumamidi(M), Karimneigar District regarding mining of Pandavula
Gutter (Mound) ~. Notice Issued - Reg. .

Ref : 1. CFOorder.dt.12.01.2022.
2. O.A. No. 92 of 2024 (SZ) [Earlier, OA No. 774 of 2023 (PB)] is

registered sun-motu before the Hon'ble NGT "
3. The Board Officials of Zonal Laboiatory, Warangal condu.cted AAQ
Monitoring of the industry on 15.07.2025 & 16.07.2025.

4. Inspection of the industry by the Board Officials of RO, Ramagundam
on 23.07.2025. . .

Are**

WHEREAS you are operating Granite mining unit in the name of M/s. Sushmitha

Granites. Sy.No.422, Bommanapally (V), Chigurumamidi (M), Karimnagar District andis

a Colour Granite mining unit. .

WHEREAS the. Board issued CFO & HWA to the industry vide order dated 12.01.2022

for mining of Colour granite - 12,000 m3/Annum over an extent of 2.50 Ha stipulating

certain conditions and which is valid upto 30.11.2026.

WHEREAS an O.A. No. 92 of 2024 (SZ) [Earlier, OA No. 774 of 2023 (PB)] is registered

sun-motu before the Hon'ble NGT, based or a letter petition received from

Mr.Sudhagoni Vishnu, R/o.Ullampally (V), Chigurumamidl (M), Karlmnagar District

regarding mining of Pandavula Gotta (Mound).

WHEREAS the Board officials of Zonal laboratory, Warangal conducted AAQ

monitoring of the industry on 15.07.2025 & 16.07.2025. As per the analysis results, the

PM10 value is marginally exceeding the National Ambient Air Quality Standards

(NAAQS).(PM10 (avg.) 102 kg/m3 as against the standard 100 kg/m3). .

WHEREAS the Board officials of RO, Ramagundam inspected the industry On

23.07.2025 and observed that the industry is not maintaining water consumption

records. .
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to take Notice as .to why actiéii shallncitIn vieWpf. the above., you are.hereby diiieéted

mine for non=é<1\rri;5Iiance Of édnditidlis stipulated in thebe initiated against your granite

l"§ec[i0l1 31(A) bf Air (Preventionf8€ CeNtro! bfCFO order.a$ per theprovisions laiquni'ie

Pollution)Act, 1952t:&a3 amended by Act 47 of1987),

Your relply'f6 'the Notice if any shall.reach this. office Wlthin 7 days failing whicn action

Will he initialed agdihsfyour industry as per the proyisiqne laid..und§r.s§ction 31 (A) of

amendedby Act 47 of 1957>Air (Prevention a Control of P6lluiion) Act, 1981 (is

Withbutany furIhér=n1atit:e irgjthe interest of protecting Public HealthandEnvironment.

To

M/5.;sus.hmiina Granite; (259,Hg).,.

Sv=N°.422, Bommanapally*/).
Chigurumamidi (M), KarirnhagarDlsirict
Contact no: 7742660584

-

= QwR "|'ALEN(-;||\|EER

Jn

.lgingirmar.. '§-3;=J§@1§3F=
ialat7ig§r;»,i?b!1u§='66Gm\rolsqarcs

='.E;E=E',ga,§_£;qp;L. OFF:eE.

RE-MAGLENDAM.

Copy submitted to

~Boar'd Offirie. TGPCB,f Sanathnagar, Hyderabad for. kindThe. :OGEEs(Eegal= t:e!D,

information.

The JCEE,.Zonal Office, TGEGB. BegunI1pet, Hyderabad i*drkind lhfbrmetlon.

el;abad~for kind information.The SEE (TF &lT).1.B:>ard Once.. Be9umr>e1'.
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3éCiT1'Q.:
TELANBANA .

Sub :

Ref

Notice Noi(NR-511lPCBlRO-RGMI2025- 3lL|
NOTICE

TELANGANA POLLUTION CONTROL BOARD
REGIONAL OFFICE, RAMAGUNDAM . .

Quarter No. Special C-3, NTPC - TTS, Near Zilla Parishad High School

Jyotinagar-505 215, Peddapalli District .

Phone:08728-272597
Email: ee-rgm-tspcb@telangana.gov.in

Date:26.07.202§

TGPCB - RO - RGM - O.A. No. 92 of 2024 (SZ) [Earlier, OA No. 774 of
2023 (PB)] is registered sun-njotu before the Hon'ble NGT, based on a
letter petition received from Mr.Sudhagoni Vishnu, R/o.UIlampaIly (V),
Chigurumamidi (M), Karimnagar District regarding mining of Pandavula
Gutta (Mound) - Notice I$sued.- Reg.

1. CFO order dt.19.03.2020. .
2. Hon'ble NGT, Chennai orders passed in O.A.No.106 to 112 of 2016
(sz), dated 25.01 .2017.3. .

4.
5.

CPCB Lr.N0.B~29016/04/06/1PC-l/10597-10636, dated 03.03.2017.
T.O. Notice dated 13.02.2025.
o;A. No. 92 of 2024 (SZ) [Earller, OA No. 774 of 2023 (PB)] Is
registered sun-motu before the Hon'ble NGT.

6. The Board Officials of Zonal Laboratory, Warangal conducted AAQ
Monitoring of The industry on 15.07.2025 & 16.07.2025. .

7. Inspection of the indushy by the Board Officials of RO, Ramagundam
on 23.07.2025.

*.***

WHEREAS you are operating Granite mining unit in the name of Ws. Sree Sakthi

Ganapathi Rocks, Sy.No.422, Bommanapally (\/), Chigurumamldi (M), Karimnagar

District and is a Colour Granite mining unit. .

WHEREAS the Board issued CFO & HWA to the industry vide order dated 19.032020

for mining of Colour granite - 25,650 m3/Annum over an event of 2.00 Ha stipulating

certain conditions and which was expired on 31 $01 .2025.

WHEREAS vide reference 2nd cited, the Hon'ble NGT, Chennai in O.A.N0.106 to 112 of

2016 (SZ), issued orders that operating the unit.without "consent".is against the

provisions ofWater Act and as well as Air Act. .

WHEREAS vide reference 3r¢ cited, the CPCB issued certain Directions to State

Pollution Control Board's / PGCs and one of those is "SPCBs l PCCs" shall direct the

units not to continue its operations till they obtained valid consents to operate from the

SPCB I PCC. .

I

I

WHEREAS vide reference 48' cited, this office has issued a notice to the industryon

13.02.2025 for operating without obtaining valid CFO of the Board, but the industry has

not .yet obtained thesame.

I.

.
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WHEREAS ,an O.A. No..92 0f2024 (sz) [Earlier, OA No.. 774 of2o2a (=F'B)] is registered

"NGT, based on a letter peiitiQn receivéii frdihsuo-motu before the Hon'ble

Mr.Sudhagc>hi. Vishnu,.R/6.Ullampally (V) Chtgummamidi (M), Karirnnagar Dietriet

regarding rriioing of Paridavula Gutta (Mound).

WH.EREAS the Boarig Pfficials of zonal laboratory, Warangal =QQnducted APEC!

monitoring of the indiistiy on 15.072025 & 16.Dz.2025. Asper the anaiysls results, the

ekceedihg the Naiiorial. Ambient Air Quality StandardsPM1o valu.e. is marginally

(NAAQS). (PM1u (avg7 108pgIm3 as.agali'1si the sf2=iNtiard"1 O0 kg/m3).

WHEREAS the Board officials of RO, RéMagundam inspected Hle" Industry on

23;O¥.2D25 and obsewéd the followiNg:

The industrywas carryingout graNite mining Operations without obtaining

Valid CFO.of'the Board. obefauaihiii' the industry without haying Consentfor

Establishment (CAFE)/consent for Operation (QFD) of the Board is illegal

under section 44 of theWater (Prevention and Goritrol ofPollution) Act, 1974

and under section 37 of the Air (Prevention and .Control 0f"Eollution),. Act,

1981. .
2. The indlllstry is not mjaintaiping water Gorfsumptlon records.

:3. The induStryha.s not provided black .boards displayihg .Water, Air, Noise and

solid waste monitoring data.

4, The industry ha.s not constructed retention l toe walls atthe foot of the

duMI5S.

In view of theabove. you; are hereby direétedjtotake .Notlbé as to why agnation shall not

be initiated against your granite mine f.or non-.compliance of oonditionsstipulated in the

CFO order as per the provisions laid gndersegztion 31 (A) AlfAir (Prevention §¢5Control if

Pollution) Act, 1981'(as amended by Act 47 of 1,98735.

Your reply to the Notice of any shall reachzthis office within 7 days failing which action

will be initiated against your industry as .per the. provisions laid under section 31 (A) of

Air (Prevention 8. Control. of Pollution) Act, 1981 (as amended by Act 47 of 1987)

without any further notice in the interest of protecting Public Health and Environment.

d ONNIENTAL Er GINEI:RENVIR |-

To
M/s. Sree Sakthi Ganapathi ROcks (2,;0 Ha),
Sy.No.422, Boi'nmanapaIIy(V), .
Chigurumamidi (M), Karimnagar District
Contact no: 9799808530
Copy submitted to:
The JCEE (Legal cell), Board Office, TGPCB, Sanathnagar, Hyderabad for kind
information.
The JCEE, ZonaI 0flice, TGPCB,Begumpet, Hyderabad for kind information,
The SEE (TF &'IT), Board Office,. Begumpet, Hyderabad for kind information.

RE ";-n,p9 A. .n 1
1...TI *: .a Lf! :M=.i1T.§ at#"£ fZzinsr¢=:

*ofeipw .and If .As t:u. - 5

s=:E*E!G;~:f1.L GFi=iCE=

3;' MA@11nr=n.:¢@..1 \ . *J ..
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TELANGANA POLLUTION CONTROL BOARD
REGIONAL OFFICE, RAMAGUNDAM

Quarter No. Special c:-3, NTPC ; TVS, Near Zilla Parishad High School
. Jyotinagar - 505 215, Peddapalli District

. . Phone:08728-272597
Email: ee-rgm-tspcb@telangana.gov.in

Date:26.07L2025Notice No.KNR-589IPCBIRO-RGMI2025-Eng'
NOTICE

.I .

Sub :

Ref

TGPCB T" RO - RGM -: O.A. No. 92 of 2024 (SZ) [Earlier, OA No. 774 of
2023, (PB)] is registered sun-motu before the Hon'ble NGT, based ona
letter petition received from Mr.Sudhagoni Vishnu, R/o.UllampaIIy (V),
Chigurumamidi (M), KaNmnagar District regarding mining of Pandavula
Gupta (Mound) - Notice Issued - Reg.

1 . GFO order dt.12.01 .2022.
2. O.A. No. 92 of 2024 (SZ) [Earlier, OA No. 774 of 2023 (PB)] is
.registered sun-motu before the Hon'ble. NGT.

3. The Board Officials of Zonal Laboratory, Warangal conducted AAQ
Monitoring of the industry on 15.07.2025 & 16.07.2025.. . .

4. . Inspection of the industry by the Board Oticials of RO, RamagUndam
on 23.07.2025. .

*ma

.

.

I

i
|

I

,

|

1

.WHEREAS ..you are operatingGranite .mining unit.in the name of M/s. Mathru Sri

Granites, Sy.No.422, Bommanapally (V),ChigururNamidi (M), Karimnagar District and is

a Colour Granite mining unit. . .

. WHEREAS the Board issued CFO & HWA to the industry vide order dated 12.01.2022

for mining Of Colour granite - 18,018 m3lAnnum over an extent of 3.60 Ha stipulating

certain conditions and which is valid upto 30.11 .2026.

WHEREAS an O.A. No. 92 of 2024 (SZ) [Earlier, OA No. 774 of 2023 (PB)] is registered

sun-motu before the . Hon'ble NGT, . based on a letter petition received from

Mr.sudhagorli Vishnu, PJo.Ullampally (V), Chigurumamidi (M), Karimnagar District

regarding mining of Pandavula Gutta (Mound). . .

WHEREAS . the f Board officials of Zonal laboratory, Warangaf conducted AAQ

monitoring of the industry on 15.07.2025. & 16.07.2025. As per the analysis results, the

PM1o value is marginally exceeding the National Ambient Air Quality Standards

(NAAQS). (PM1o (avg.) 105 kg/m3 as againstthe standard 100 uglm3).

WHEREAS the Board officials of RO, Ramagundam inspected the industry on .

23.07.2025 and during the.inspection the industry is not maintaining water consumption

records.
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In view ofthe above, youare hereby directedto tak_eNotice as 19why action shall not

beinigiated agalhst.you.r'granite mine forno.n-.compliance pf:cooditionsgtipulated in the

CFD. order as her the provisions laid underseotion 31 (A).ofAir (Prevention 8€control of

Pollufien) Act, 1981 . (as am.end§Q :byAct4?6f 19871.

To. .

Mis; MathrusriGranites:=(3.6Q Ha),.
$Ly.no.422, Bommanapally (V),
Chigurumamidi (M), Karimnagarlbistrldt
Contact nb' 9989156561

Your reply to the Notice if any shall reach this .ofiicewithin 7 days failing which action.

will be initiated against..yOurindustry as per the provisions laid under section 31 (A) of

_ 1981 (as amended by Act 47Air (Prevention & Control Of Pollution) Act if 1987)

without artyfurther riQtit>e in the interestof proteclingiPublic Health and Environment.

.N'iiEER 1

E
ny\RonmEnT,§~*¢§,I*Q"4
Envhfqismemsi . go. eer-

§aiar3gana<pc5lu!mnGoriu.Q¥Board
raE§1CNIAL OFFICE
.F\AM.H.GLINE'iAM.

Copysubmitted to:
The JCEE (Legal cell), Board Office, TGPQB, Sanathnagar, Hyderabad for kind
information.
The JCEE, Zonal OfHce,'TGPCB, Begumpet, Hyderabad for kind Information.
The SEE (TF & IT). Board=QMce, Be~~umpefg, Hyderabad for kind ihfonmation.
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Item N0.05:-

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

[Through Physical Hearing (Hybrid Option)]

Original Application No.92 of 2024(SZ)

[Earlier O.A. No. 774 of2023(PB)LP]

IN THE MATTER OF:

Sudhagoni Vishnu.
. . .Applicant(s)

Versus

The Chief Secretary,
Government ofTelanganaand Ors.~

wav £51

§.
'??¢@~ TR\B\>""l'l 4

"a Qg¥r

Date of hearing: 06.06.2025.

U 'a
Q, ,y
u, u
i so

**\ - . 3*'s 'Y

v

...Respondent(s)

CORAM:

HON'BLE Smt. ]USTICE PUSHPA SATHYANARAYANA, IUDICIAL MEMBER

HON'BLE Dr. SATYAGOPAL KORLAPATI, EXPERT MEMBER

For Applicant(s)1 M/s. Sudhagoni Vishnu(Party-in-Person) .
(None appeared)

For Respondent(s): Ms. E. Nivedhita represented
Mrs. H. Yasmeen Ali for R1, R3 & RE.
Mr. B. Rajaprabhakar represented
Mr. T. Sai Krishnan for R2.

Page 1 of 2
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ORDER

1. The report submitted by the Department of Mines &

Geology does not mention any violations committed by the

quarry owners or any actions taken against them; it merely

provides certain recommendations.

2. The Telangana State

(TGPCB), though part of the Joint Committee, has not filed an

independent report as to the action taken by them for the

violation of the CFO condition.

Pollution Control Board

u
u

w

\

u
\ .

1

. ,

m1av :s-J.
In I

.

.»* ,

xi
u
r

*0::z.:

3. The Mines and Geology Department also has to

specifically state whether the quay operations have been done

beyond the permitted area.

E
4. He 012; w? direct 'the TGPCB to cause an

inspection once again and file a detailed report about the

conditions prevalent, violations (if any) noted, the action taken by

them, etc.

v

5. Post the matter on 11.08.2025.

Sd/-
Smt. Iustice Pushpa Sathyanarayana, IM

sd/' as/ EM
Kgllap

agopalDr. Saty

O.A. N0.92/2024(SZ)
06*h Lune, 2025. AD.

Page 2 of 2
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CLEAN COPY AT PG. 123 

EXHIBIT NO. R7/15 

 

FORM – III 

NOTICE OF INTENTTION TO HAVE SAMPLE ANALYSED 

(See Rule - 13) 

 

TO, 
M/s. SREE SHAKTHI GANAPATHI ROCKS  
Sy No. 422, Vill: Bommanapalli,  
Mdl: Chigurumanidi,  
Dist: Karimnagar – 505 472  TG 
 

Take notice that it is intended to have analysed the sample of air emission from your factory premises. 
Which is being take today the 12th day of February 2026 from  
 

(1) Ambient Air Quality monitoring conducted at a distance of about 90mts and towards East-
West Side at periphery of the Querry mound. 

 
 
 
 

(Name and Designation of the  
Person who takes the sample) 

 
ENVIRONMENTAL SCIENTIST 

Telangana Pollution Control Board,  
Zonal Laboratory – Hyderabad Zone,  

Warangal – 506 001 
1. Here specify the stack, chimney or any other emission outlet. 

(Received a copy of the notice and sample(s) has/ have been collected and sealed in my 
presence). 
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